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MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION

New Delhi, the 12th June, 2026

S.0. 3095(E).— Whereas by the notification of the Government of India in the Ministry of Road
Transport and Highways, 996(E) Dated:24/02/2026 , published in the Gazette of India, Extraordinary, Part
I, Section 3, Sub-section (ii) issued under sub-section (1) of section 3A of the National Highway Act, 1956
(48 of 1956) (hereinafter referred to as the said Act), the Central Government declared its intension to acquire
the land specified in the Schedule annexed to the said notification for building (widening/four-laning, etc.),
maintenance, management and operation of NH119A in the stretch of land from Km. 40+553 to Km. 74+432
in the district of BHOJPUR in the state of BIHAR

And whereas the substance of the said notification has been published in “Hindustan Times” dated
01/03/2026 , “Dainik bhaskar” dated 01/03/2026 ; under sub-section (3) of section 3A of the said Act;

And whereas the Competent Authority has received objections filed under Section 3-C, considered and settled
the same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority
has submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the
powers conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby
declares that the land specified in the said Schedule should be acquired for the aforesaid purpose;
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And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government
hereby declares that on publication of this notification in the Official Gazette, the land specified in the said
Schedule shall vest absolutely in the Central Government, free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within
the NH119A in the stretch of land from Km. 40+553 to Km. 74+432 in the district of BHOJPUR in

the state of BIHAR
State: BIHAR ||District: BHOJPUR |
SL Survey/Plot Number Type of Land Nature of Area|| Name of Land
No. Land (in|| Owner/Interested
Hectares) Person

[]] 2 | 3 | I | | 6 |
|Taluk: Charpokhari |
|Village: Madhuri |

1 15/369,22,26,27,30 Private dhanhar 0.302(|Radhau Ahir pita
Ratan Ahir, Muana
Devi pati Rajmuni
Rai

|16 ||Government ||Raasta || 0.0637799||Government Land

24/318,326,316,315,314,330 Private Dhanahar 0.0161068||Raghu Rajwar,
Hari Rajwar,
Ramanandan
Rajwar pita
Abhilakh Rajwar

25/325,318,319,320 Private Dhanhar 0.0653177|(Shivji Bhagat pita
Pran Bhagat

27/321,322,323,320,319,324 Private Dhanhar 0.0367058||[Ramgovind Singh,
pita Gyan Singh,
Saheb Dayal Singh,
Brahmadev Singh,
Dharamdev Singh,
pita Ramadhar
Singh

28/369,368,321,322,323 Private Dhanhar 0.1142048||Rambaliram pita
gudar ram saheb
dyal Singh
Brahmdew Singh
pita Ramadhar
Singh
29/22,371,369,368 Private Dhanhar 0.2176851||Chandrika pita
Buddhoo Mudrika,
Muni Mohar,
Gorakh Sundar,
Nagina pita Muni
Mohar, Gorakh,
Sudhans pita
Nagina, Nand
Bihari Singh,
Shashi Bhushan
Singh pita late
Deputy Singh

|30 ”Govemment ”AAhr ” 0.0348847”Govemment Land

304/232,109,110,112,70,108,65,64,63,62 Private Dhanhar 0.0122218|[Ram Vilas Mshra
Pita Ram Prasad
Mshra, Satya
Narayan Singh
Shiv Prasad Singh

305/61,66,70,65,64,62 Private Dhanhar 0.0348442|(Shri Pinku Singh,
pita Khun Singh

i

|

i

]

—
(=]
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306/57,60,61,68,70,66,67

Private

Dhanhar

0.1673007

Khedan Mhra,
Dhaja Mhra,
Siddhanath Mhra,
pita Charitra Mhra,
Lalmuni Kunwar,
pati late Pukar
Singh.

307/57,60,61,68,69,70

Private

Dhanhar

0.1182922

Ramchandra
Mshra, Anand
Kumar, Shiv
Kumar Mshra pita
Bhuvan Mshra,
Ramchandra Mshra
pita Bhuvan Mshra
Sunita Devi pati
Manoj Kumar
Ranjan

309/34,36,37,38,39,69,70

Private

Dhanhar

0.4995953

Ram Gahan
Dusadh pita Jhagru
Dusadh

31/372,373,374,378,379

Private

Dhanhar

0.0329017

Devlal Shah, pita
Dukhit Shah

|3 10/270,271,272,273,43,42,37,34

|Govemment

|Dhanhar-2

|| 0.01724

|Government Land

32/22,371,372,375,376

Private

Dhanhar

0.2815459

Ram Sakal Mahato,
pita Rabal Mahato

328/119,110,112,106,107,71,72,70,74,85,105,104,111

Private

Dhanhar-2

0.6912991

Kedarnath Mishra,
pita Ram Sagar
Mhra, Kamla Devi,
patani Ramanand
Singh, Prithvinath
Singh, pita
Ramgovind Singh,,
Ramesh Kumar
Singh, pita
Ramanand Singh

34/375,376,377

Private

Dhanhar

0.0610684

Shivji Bhagat,

Indradev Bhagat,
Mahavir Bhagat,
pita Pran Bhagat

340/117,116,114

Private

Dhanhar

0.0452853

Tuntun Lal, pita
Vindeshwari Lal,
Rajkesho Devi, pita
Lalan Singh, Ramji
Singh and Bihari
Singh, pita late
Lalan Singh

341/114,113,112,103,115

Private

Dhanhar

0.0182112

Ganga Dayal Mhra
wo Devnarayan
Mhra, Shiv Kumar
Singh wo Nand
Kumar Singh Pita
Ramdev Singh

342/118,117,114,113,112

Private

Dhanhar

0.4119385

Kamala Mhra,
Nathuni Mhra, Brij
Mhra pita Yadu
Mhra, Rajrano
Devi pati
Ramgovind Singh

343/119,120,118,113,112

Private

Dhanhar

0.1048563

Duo Reshmi Devi,
pati Nandji Singh

|344/1 19,120,121,122,112,110,109,108,70,34,7

|Government

[KARHA

|| 0.0386483

|Govemment Land

401/372,373,374,378,379

Private

Dhanhar

0.005261

Ramji Singh, pita
late Prateck Singh
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| |Government

| |Raasta

|| 0.0602995|(Government Land |

9/15,16,17,18,22,25,26,27,28,29,30

Private

Dhanhar

0.2477139

Ram Kumar Mishr
wo Alakhdev
Mishr, pita
Ramakwal Mishr,
Shri Tega Sinh,
Baliram Sinh, Ram
Lakhan Sinh, pita
Ramdhari Sinh,

|Taluk: Tarari

[Village: Mahesh Dih

27
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10/9,10/39

Private

Dhanhar-3

0.5014164

Mangani Rai wo
Devsharan Rai wo
Kesho Prasad
Singh wo
Chandrama Singh
wo Deendayal
Singh Pita Bhagni
Singh

11/10

Private

Bhith-2

0.0394982

Nanhak Rai wo
Ram Prasad Rai
Pita Gajandhar Rai,
Ram Dev Rai wo
Ramnath Rai,
Rabindra Kumar
Pita Keshav Prasad
Singh

[12/11

| |Government

| |karha

[ 0.0114933]

|Government Land

13/12

Private

Dhanhar-3

0.0934844

Mangani Rai wo
Devsharan Rai wo
Kesho Prasad
Singh wo
Chandrama Singh
wo Deendayal
Singh Pita Bhagni
Singh

14/13

Private

Dhanhar-3

0.0042088

Bachcha Rai Pita
Saudagar Rai

[21/17

| IGovemment

|[Baandn

[ 0.0278025]

IGovemment Land

22/18

Private

Dhanhar-3

0.0219344

Hanif Miya Pita
Khedu Miya

36/105

Private

Dhanhar-3

0.2707001

Parshuram Rai,
Ram Nagina Rai,
Jairam Rai, Pita
Dev Narayan Rai,
Chandravansh
Singh, Rambalak
Singh, Raghuveer
Singh, Kameshwar
Singh Pita late Ram
Nagin Rai,
Rameshwar Singh,
Suryavansh Singh,
shayam Bihari
Singh, Dayanand
Singh, pita late
Jairam Singh,
Talkeshwari Devi,
Patni
Chandravansh

Singh
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46/67

Private

Dhanhar-3

0.111291

Raghunandan
Yadav Pita Uzamir
Yadav

47/68/730

| |Government

“Purani Parti

[ 0.0473897

“Government Land

48/68

Private

Dhanhar-3

0.5229057

Laxman Pandey
Pita Shivgovind
Pandey, Shri
Phalhad Singh wo
Rameshwar Singh
Arjun Singh wo
Rambhajan Singh
Pita Devnarayan
Singh, Shri
Devnarayan Singh
pita Late Dhodha
Singh

56/67

Private

Dhanhar-3

0.0505059

Govind Mahto Pita
Rambilas Mahto

58/104

Private

Dhanhar-3

0.1080939

shri bhagwan pita
shri hari

[0 |[59/102

| |Government

| |Baandh

|[ 0.0316066||Government Land |

[41 ][777,727

| |Government

||Purani Parati“ 0.011291||Government Land |

| |Government

||Purani Parati || 1.007406| |Government Land |

|Village: Dumaria

43 |

N
N

5
W

5l =]
O [ee)

1168

Private

Dhanhar-1

0.1734925

Late Devlagan
kuwar Pati Jiaawan
Singh wo Motorajo
Kuwar Pati
RamChhapit Singh

1169/1512

Private

Dhanhar-2

0.0679077

Satyanarayan Singh
pita Ramdahin
Singh, Jagdish
Singh Dhupan
Singh, Chandan
Singh

1170/1515

Private

Dhanhar-2

0.0599757

Satyanarayan Singh
pita Ramdahin
Singh, Jagdish
Singh Dhupan
Singh, Chandan
Singh

1177/1517

Private

Dhanhar-2

0.039741

Satyanarayan Singh
pita Ramdahin
Singh

1178/1518

Private

Dhanhar-2

0.0389316

Satyanarayan Singh
pita Ramdahin
Singh, Jagdish
Singh Dhupan
Singh, Chandan
Singh

1181/1521

Private

Dhanhar-2

0.0124646

Dhani Singh, Pita
Fateh Singh

1193/1383,1384,1397

Private

Dhanhar-2

0.3061514

Banka Singh Pita
Keshav Singh,
Kalika Singh Pita
Rampyar Singh,
Kripal Singh Pita
Gaya Singh, Kripal
Singh Pita Gaya
Singh, Kalika
Singh Pita
Rampyar Singh,
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Ramprasad Singh
Yadav Pita late
Ramrup Singh,
Madan Singh Pita
Mithlesh Singh

1194/1386,1385,1384,1383

Private

Dhanhar-2

0.3726022

Banka Singh Pita
Keshav Singh,
Kalika Singh Pita
Rampyar Singh,
Kripal Singh Pita
Gaya Singh, Kalika
Singh Pita
Rampyar Singh,
Arvind Singh Pita
Banke Bihari
Singh, Banke
Bihari Singh Pita
Keshav Singh,
Kalika Singh Pita
Rampyar Singh

|1 199/1584,1582,1526,1527,1585

|Government

||Road

| 0.0830433

|Government Land

1200/1398,1399,1400

Private

Dhanhar-2

0.007932

Mathuranath
Kumbhar, Pita
Kashinath Kumhar

1201/1396,1402,1400,1398

Private

Dhanhar-2

0.2985836

Babu Lal Pandits
Pita Chirkut Pandit,
Lal Pandits Pita
Ram Lagan Pandit,
Ram Pravesh
Pandits Pita Damri
Pandit, Dhanuk
Pandits Pita
Mukund Pandit,
Arvind Singhs Pita
Banke Bihari
Singh.

1204/1399,1400,1402

Private

Dhanhar-2

0.3124646

Dharmshila Devi
Patni Jwala Singh,
Arvind Singh Pita
Banke Singh

1215/1400,1524,1412

Private

Dhanhar-2

0.0533387

Laxman Prasads
Pita Bhola Shah.

1216/1400,1530,1412,1525,1399,1526,1529

Private

Dhanhar-2

0.6040065

Santosh Kumar
Pita Jwala Singh,
Rana Kamal Kant
pita Rana, Ranvijay
Pita Shivshankar
Singh, Banke
Singh Pita Keshav
Singh, Chandravati
Devi Patni
Shivshankar Singh,
Shivshankar Singh
Pita Banke Singh,
Renu Devi Patni
Arvind Singh,
Arvind Singh Pita
Banke Singh

1220/1526,1529

Private

Dhanhar-2

0.1069607

Jarnand Singh, Pita
Vanshidhar Singh

1221/1526,1527,1529

Private

Dhanhar-2

0.0753541

Bhikhari Singh,
Pita Janaki Singh

1222/1582,1584

Private

Dhanhar-2

0.0529745

Satyanarayan
Singh, Pita
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Ramdahin
Singh,Satyanarayan
Singh, Pita
Ramdahin Singh,
Jagdh Singh,
Dhupan Singh,
Chandan Singh

1226/1584

Private

Dhanhar-2

0.0184945

Angrahit Singh,
Ramyji Singh Pita
Chirkut Singh, Shri
Krhna Singh,
Brijbihari Singh
Pita late
Ramprasad Singh

1257/1597

Private

Dhanhar-2

0.0432618

Suraj Thakur, Pita
Saudagar Thakur,
Chandradev Singh,
Tilakdhari Singh,
Pita Nandlal Singh,
Rajendra Prasad
Singh, Pita
Gorakhnath Singh,
Ramvihari Singh,
Pita Sudeshwar
Singh, Durgesh
Kumar, Pita late
Bhanu Pratap
Singh

1258/1596

Private

Dhanhar-2

0.1733711

Jamuna Singh,
Hirdya Singh Pita
Lakshu Singh

1259/1595

Private

Dhanhar-2

0.0896398

Ramprasad Singh,
Pita Ramrup Singh

1261/1589

Private

Dhanhar-2

0.0184541

Etwaro Kunwar
Pati Shivnath
Singh,
Chandrabhanu
Singh Pita
Rajeshwari Singh,
Rajeshwari Singh
Pita Shivnath
Singh, Vindeshwari
Singh Pita Shivnath
Singh, Vipin Bihari
Singh, Shashi
Bhushan Prasad
Singh, Manh
Kumar Singh Pita
Vindeshwari Singh,
Virendra Kumar
Singh,
Chandrabhanu
Singh Pita
Rajeshwari Singh

1262/1590

Private

Dhanhar-2

0.084824

Angrahit Singh,
Ramji Singh Pita
Chirkut Singh,
Santosh Singh Pita
Shri Singh,
Angrahit Singh,
Ramji Singh Pita
Chirkut Singh

1263/1591

Private

Dhanhar-2

0.1307568

Mr. Devlagan
Kunwar Pati
Ramyjivan Singh,
Motiraj Kunwar
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Pati Ramchabila
Singh, Rajendra
Prasad Singh,
Brajkhore Singh
Pita Ramchabila
Singh, Sachu Singh
Pita Ramjivan
Singh, Nirmal
Singh, Shailesh
Singh Pita Suraj
Singh, Suraj Singh
Pita Ramjivan
Singh

(o)
3

1264/1594

Private

Dhanhar-2

0.1670174

Etwaro Kunwar
Pati Shivnath
Singh,
Chandrabhanu
Singh Pita
Rajeshwari Singh,
Rajeshwari Singh
Pita Shivnath
Singh, Vindeshwari
Singh Pita Shivnath
Singh, Vipin Bihari
Singh, Shashi
Bhushan Prasad
Singh, Manh
Kumar Singh Pita
Vindeshwari Singh,
Virendra Kumar
Singh,
Chandrabhan Singh
Pita Rajeshwari
Singh

68 [|1267/1600

Private

Dhanhar

0.1182517

Rameshwar Singh
Pita Suldan Singh,
Jamuna Singh Pita
Sachchu Singh,
Rameshwar Singh
Pita Ram Vichar
Singh, Baleshwar
Singh Pita
Rambyas Singh,
Ramlakhan Singh
Pita Ram Vichar
Singh,

[1276/1608

| |Government

|Aahar

[ 0.0963578]

|Government Land

J
(e}

1280/1610

Private

Dhanhar-2

0.01724

Mr. Devlagan
Kunwar Pati
Ramyjiavan Singh,
Motiraj Kunwar
Pati Ramchabila
Singh, Rajendra
Prasad Singh,
Brajkhore Singh
Pita Ramchabila
Singh, Sachu Singh
Pita Ramjiavan
Singh, Nirmal
Singh, Shailesh
Singh Pita Suraj
Singh, Suraj Singh
Pita Ramjiavan
Singh

1281/1611

S

Private

Dhanhar-2

0.2265884

Etwaro Kunwar
Pati Shivnath
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Singh,
Chandrabhanu
Singh Pita
Rajeshwari Singh,
Rajeshwari Singh
Pita Shivnath
Singh, Vindeshwari
Singh Pita Shivnath
Singh, Vipin Bihari
Singh, Shashi
Bhushan Prasad
Singh, Manh
Kumar Singh Pita
Vindeshwari Singh,
Virendra Kumar
Singh,
Chandrabhanu
Singh Pita
Rajeshwari Singh

1282/1616

Private

Dhanhar

0.0154593

Mr. Devlagan
Kunwar Pati
Ramyjivan Singh,
Motiraj Kunwar
Pati Ramchabila
Singh, Rajendra
Prasad Singh,
Brajkhore Singh
Pita Ramchabila
Singh, Sachu Singh
Pita Ramjivan
Singh, Nirmal
Singh, Shailesh
Singh Pita Suraj
Singh, Suraj Singh
Pita Ramjivan
Singh

1283/1615

Private

Dhanhar-2

0.1673816

Etwaro Kunwar
Pati Shivnath
Singh,
Chandrabhanu
Singh Pita
Rajeshwari Singh,
Rajeshwari Singh
Pita Shivnath
Singh, Vindeshwari
Singh Pita Shivnath
Singh, Vipin Bihari
Singh, Shashi
Bhushan Prasad
Singh, Manh
Kumar Singh Pita
Vindeshwari Singh,
Virendra Kumar
Singh,
Chandrabhanu
Singh Pita
Rajeshwari Singh

1284/1614

Private

Dhanhar-2

0.1546338

Mathuranath
Kumbhar, Pita
Kashinath Kumhar

|1285/1617,1618,1619

IGovernment

[SADAK

[ 0.0613517]

IGovemment Land

1286/1619,1618,1617,1620

Private

Dhanhar-2

0.3116552

Mu. Devlagan
Kunwar Pati
Ramyjivan Singh,
Motiraj Kunwar
Pati Ramchabila
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Singh, Rajendra
Prasad Singh,
Brajkhore Singh
Pita Ramchabila
Singh, Sachu Singh
Pita Ramjivan
Singh, Nirmal
Singh, Shailesh
Singh Pita Suraj
Singh, Suraj Singh
Pita Ramjivan
Singh

[507

| |Government

[ROAD

[ 0.0064346

IGovernment Land

508/811

Private

Dhanhar-1

0.0254553

Bali Singh, Pita
Ram Lakhan Singh,
Rajvanshi Devi,
Pati Abhiram
Singh, Jiut Singh,
Pita late Lakhan
Singh, Shri Ram
Singh, Pita late
Ram Lakhan Singh

509/811,814,815,817

Private

Dhanhar-1

0.2397005

Satyanarayan Singh
Pita Ramdahin
Singh, Jagdh
Singh, Dhupan
Singh, Chandan
Singh, Manh Singh
Pita Bindeshwari
Singh

510/813

Private

Dhanhar-1

0.1580737

Satyanarayan Singh
Pita Ramdahin
Singh, Jagdh
Singh, Dhupan
Singh, Chandan
Singh, Manh Singh
Pita Bindeshwari
Singh

511/812,815

Private

Dhanhar-1

0.3015783

Bhikhari Singh,
Pita Janaki Singh

[512/812,815

| |Govemment

|Road

[ 0.0225415

IGovemment Land

526/819,820,821,822,823,824,1717

Private

Dhanhar-1

0.2082153

Bali Singh, Pita
Ram Lakhan Singh,
Rajvanshi Devi,
wife Abhiram
Singh, Jyoti Singh,
Pita late Lakhan
Singh, Nirmal
Kumar Singh, Pita
Saryu Singh

527/826,825,823,824

Private

Dhanhar-1

0.3028329

Bhikhari Singh,
Pita Janaki Singh

[532/826,1711

| |Government

|karha

[ 0.0306354

|Government Land

533/830,831,838

Private

Dhanhar-1

0.2288547

Satyanarayan Singh
Pita Ramdahin
Singh, Jagdh
Singh, Dhupan
Singh, Chandan
Singh, Manh Singh
Pita Bindeshwari
Singh

535/838,839,840

Private

Dhanhar-1

0.0936868

Jageshwar Lohar
Pita Rameshwar
Lohar.
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536/1708,839,840

Private

Dhanhar-1

0.2562121

Kapildev Singh,
Devlakhan Singh,
Sarvdev Singh Pita
Rampyar Singh

538/839,1710,1711

Private

Dhanhar-1

0.0490085

Satyanarayan Singh
Pita Ramdahin
Singh Jagdh Singh,
Dhupan Singh,
Chandan Singh,
Manh Singh Pita
Bindeshwari Singh

542/1685

Private

Dhanhar-2

0.0453258

Baliram Singh,
Abhiram Singh,
Jiut Singh, Shri
Ram Singh Pita
Ram Lakhan Singh,
Rajvanshi Devi
Pati Abhiram
Singh, Jiut Singh
Pita Ram Lakhan
Singh, Shri Ram
Singh Pita late Ram
Lakhan Singh
Rashila Devi Pati
Nirmal Kumar
Singh

546/1675

Private

Dhanhar-1

0.1671793

Mr. Devlagan
Kunwar Pati
Ramyjivan Singh,
Motiraj Kunwar
Pati Ramchabila
Singh, Rajendra
Prasad Singh Pita
Ramchabila Singh,
Vraj Khore Singh
Pita Ramchavila
Singh, Sachu Singh
Pita Ramjivan
Singh, Nirmal
Singh, Shailesh
Singh Pita Suraj
Singh, Suraj Singh
Pita Ramjivan
Singh

547/1676

Private

Dhanhar-1

0.1664508

Angrahit Singh,
Ramji Singh Pita
Chirkut Singh,
Santosh Singh Pita
Shri Singh

549/1677

Private

Dhanhar-2

0.1736139

Angrahit Singh,
Ramji Singh Pita
Chirkut Singh

552/1680

Private

Dhanhar-1

0.0375961

Mr. Devlagan
Kunwar Pati
Ramjiyawan Singh,
Motiraj Kunwar
Pati Ram Chhabila
Singh, Rasheela
Devi Pati Nirmal
Singh, Rangeela
Devi Pati Nirmal
Singh, Rajendra
Prasad Singh Pita
Ram Chhavila
Singh, Brajkhore

Singh Pita Ram
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Chhavila Singh,
Vachchu Singh Pita
Ramjivan Singh,
Nirmal Singh,
Shailesh Singh Pita
Suraj Singh, Suraj
Singh Pita
Ramyjivan Singh

553/1681

Private

Dhanhar-2

0.08276

Haridwar Singh
Pita Chhathi Singh

O Nel
(o) W

554/1682

Private

Dhanhar-2

0.1360178

Bindeshwari Singh,
Rajeshwari Singh
Pita Shivnath
Singh, Virendra
Kumar Singh Pita
Rajeshwari Singh,
Vindeshwari Singh
Pita Shivnath
Singh, Manh
Kumar Singh Pita
Bindeshwari Singh,
Chandrabhan Singh
Pita Rajeshwari
Singh

O
3

555/1685,1684,1687

Private

Dhanhar-2

0.1026305

Babu Lal Ram Pita
Bhajan Ram, Ram
Niwas Ram,
Ramadhar Ram,
Ram Narayan
Rams Pita Rupan
Ram, Lather Rams
Pita Late Ganga
Ram

98 |[556/1683

Private

Dhanhar-2

0.2779846

Bali Singh Pita
Ram Lakhan Singh,
Shri Ram Singh
Pita late Ram
Lakhan Singh

Nel
O

557

Private

Dhanhar

0.0071226

Vindeshwari Singh
Pita Shivnath Singh

Village: Kiratpur

[100][140

Private

DHANHAR-
2

0.1464994

Ramdas Singh,
Ramshis Singh,
Wudhan Singh Pita
Suryanath Singh,
Radha Krishna
Singh and Kishun
Singh Pita Vuchni
Singh Yamuna
Verma Pita Ramdat
Singh, Urmila Devi
husband Dhanji
Singh

101]{141

Private

DHANHAR-
2

0.0602185

Ramnarayan Rai,
Ramsakal Rai,
Rambilas Rai, Pita
Charitar Rai, Late
Bhojeehan Pati
Ajim Miyan,
Washishth Rai Pita
Ram Sakal Rai

102|147

Private

DHANHAR-
2

0.3632133

Ramashankar

Prasad, Vishnu
Prasad Mahesh
Shankar Prasad
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Pradeep Kumar
Sinha Pita Sadhu
Sharan Lal

148

Private

DHANHAR-
2

0.2428976

Ramshankar Rai
(Pita) Devcharan
Rai

149

Private

DHANHAR-
2

0.1424929

Avdh Narayan
Singh, Pita Pradeep
Narayan Singh,
Ms. Bhagmano
Devi, wife Indra
Singh

150

Private

DHANHAR-
2

0.0486038

Ramadhar Singh,
PitaKameshwar P.
Singh

152

Private

DHANHAR-
2

0.009915

Alakhdev Singh
and Jamuna Singh,
Harikesh Singh,
Pita Devnand
Singh, two
Phulwamo Devi,
wifelndradev
Singh, two Chanda
and Jiut Devi,
wifeDabila Rai

156

Private

DHANHAR-
2

0.5602185

Jai Narayan Singh,
PitaSahadev Singh,
Krishna Murari
Pandey,
PitaHarihar Pandey

157

Private

DHANHAR-
2

0.0929988

Satyanarayan Rai,
Kapil Mun rai,
Dhaneshwar Rai,
Pita Shivnandan
Rai

158

Private

DHANHAR-
2

0.2123027

Satyadev Singh
Pita Gaya Singh

44

Private

DHANHAR-
1

0.0191016

Alakhdev Singh
and Jamuna Singh
Harikesh Singh,
Pita Devnand
Singh, two
Suryavashi Devi,
wife Harendra Rai,

45

Private

DHANHAR

0.1110077

Musan Mahato Pita
Mahagu Mahato,
Rajendra Mahato,
Mahendra Mahato
Janardan Mahato
Ravindra Mahato
Pita Late Shiv
Mohan Mahato

46

Private

DHANHAR

0.0065156

Bechu Mahato,
Vachan Mahato
Pita Hiraman
Mahato, Rajendra
Mahato Mahendra
Mahato, Janardan
Mabhato, Ravindra
Mahato Pita late
Shiv Mohan
Mabhato




[T &% 3(ii)]

ATLT T TSI ; STHTETIOT 37

[113][50 Private DHANHAR-|[ 0.3199919|[Kedar Rai and
1 Badri Rai,
L PitaRajkishore Rai
114{|51 Private DHANHAR-|| 0.1598138|[Satyanarayan Rai,
1 Dharamraj Rai,
Dhaneshwar Rai,
Pita Shivnandan
- Rai
[115][52 Private DHANHAR-|[ 0.1730069][Alkharai
1 Chandradev Rai
Beni Rai Pita
L Manbhal Rai
[116][53 Government DHANHAR-|[ 0.067503|[Government Land
2
|54 ||Government ||Karha || 0.0689195||Government Land |

Total|[17.0460312|| |

[F. No. NHAI/PIU/Patna-Ara-Sasaram/LLA/2021/3D]
SHAIKH AMINKHAN, Director
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